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(b) if so, what action have Government
taken thereon;

(c) whether it is a facy that the BEL
has the potential to develop TV Glass,
Shells; and

(d) if so, whether it is also g fact that
they can also produce the TV Glass
Shells in combination with NEG-BEL?

THE MINISTER OF DEFENCE
(SHRI SHARAD PAWARY): (a) Yes, Sir.

(b) The represeniations irom the BEL
Taloja Save Forum  Talojo, requested
Government not to approve amny proposal
from M/s. JCT Electronics Ltd. and its
Japanese parlner M/s. NEG 10 set up a
unit for the production of B&W TV
Glass Shells as this would be against the
interesty of Bharat Electronics, It was
further suggesteq that when such a pro-
posal is received NEG may be advised to
lhave a joint venture with Bharat Electro-
nics for expansion/Introduction of colour
technology at the Taloja unit.

In {he above context, it is clarified that
so far Government have not received any
proposal from JCT Eleciconics Ltd. for
foreign collaboration wity NEG Japan

- for manufacture of B&W TV glass shels.

If such a proposal is received, it will be
considered in accordance with Pprescribed
procedure. It is also mentioned that at
preseny there is no proposal to introduce
colour glass technology at BE’s Taloja
Unit. As such, the question of setting
‘up a joint venture by the company for
this purpose with the M/s. NEG, Japan or
any other foreign collaborator doeg not
arise. - e e e e s

(© and (d) Bharat Electronics is al-
ready manufacturing Glass Shells for
Black and White picture tubes.

Panel on the Working of Doordarshan

1670. DR. YELAMANCHILI SI\}AII:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a). Whether .Government propose to
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constitute panels in regard to th: work-

ing of Doordarshan; and

{b) if so, the details thereof together
with the guidelines'to nominate the mem-
bers of the panel?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI  GIRIJA
VYAS): (a) No, Sir. Thaere is no pro-
posal at present to constitute panels in
regard -to the working of Doordarshan.

(b) Does not arise.
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Scheduled Castes and Scheduled Tribes
Stenographers in the Minish'y of Personnel

1673. SHR[ ANAND PRAKASH
GAUTAM: Will the PRIME MINISTER,
be pleased to state:

(a) the numbey; of Stenographers in the

Ministry of Personnel, Public Grievances
and Pensions;

(b) whetaer the quota reserved for
Scheduled Castes/Scheduled Tribes has
been completed;

(¢) if not, what steps being taken by
Government to complete that quota; and

(d) when the reservation quota is pro-
posed (o be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES & PENSIONS (SMT.
MARGARET ALVA): (a) 127.

(b) to (d) Stenographers in the Ministry
of Personnel, Public Grievanceg and Pen-
sion are borng on  a common cadre
controlled by the Ministry of Home
Affairs. The Ministry of Home Affairs
appoing and post stenographerg to the
various cadre units controlled by it in-
cluding Ministry of Personnel, Public
Grievances & Pensions. The prescribed
quota of vacancies is kept reserved for
candidates belonging to SC/ST by the
Cadre Controlling authority as a whole
but the posting in the cadre units isnot
strictly based on quota for the respective
Units,
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